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OPEN CIURT

" CENTRAL ADMINIS TRATIVE TRIBUNAL, ALLAHABAD BENCH

LIAHABAD

N

Allahabad : Dated this 16th day of November, 2000

Original Application No.1268/2000

/

CORAM: :=

Hon'ble Mr. Rafiquddin, J.M. 4

Hon'ble Mr, S. Biswas, A.M.

Smt.<Maﬁju Ranii?andey,
W/o Late Sri V.K. Pandey,
Resident of Railway Quarter No,T-9, Smith Road, 5
Ghothy Voro. Civil Lines. Allahabaa.
(Sri PX Srivastava, Advocate)
e .+ .. Applicant

Versus

ok The Financial Adviser and Chief Account Officer,

- Northern Railway, Baroda House, New Delhi.

2. The Deputy Chief Cashier,
Northern Railway, Baroda House, : S

New Delhi,
3. Union:of India Through Secretary

2

Railway Ministry, New Delhi.

»

» « o« Respondents

3

DER (0r.al)

(O]

1)

By Hon'ble Mr, Rafigquddin,; J.M,

Hon'ble Mr. S. Biswas, A.M.

)

The applicant is working as Shroff in th’eRailw‘ay.~

He appeared in the d em rtmental examination for promotion

for ﬁhe post of.$enior.Sthff.In the ressult of written
test held on 4-2-2000, the applicant was not found
eligible for viva voce test, videletification dated
9-5-2000. The applicant'has now fi;ed'this OA for
directing therespondents to tejcheck copies’ of ﬁhe aépiicar
to rédonfgder.ﬁhe result deciaréd. Learned counsel for

Bt has pointed out that the applicant subaited
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g
d representation dated 17-5-2000 before the respondent
No,2 which is still pending and no ‘order has so far

been passed.

s
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2o - The OA is disposed of at the admission stage with
the direction to respondent no.2 to consider and pass

a suitable order on the aforesaid representation of the

applicant within two weeks from the date of r eceipt of

the communication of this order. - There shall be no

.¥der as to costs.

Member (A) Member (J)
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